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cbes and the time period reported in case of 
loss reported in case at S. No. 14 1 

THE DEPUTY MINISTER IN THE 
MINIS;my OF. WORKS AND HOUSING 
(SHRI MOHAMMED USMAN ARIF): 
(a) to (d). The information is being collec-
ted and will be laid on the Table of the 
Sabba. 

R~venue Leaks in Land and Development 
Office 

10810. SHRI BABURAO PARANJAPE 
Will ~he Minister of WORKS AND HOUS-
ING be pleased to rcfer to the reply given to 
Unstarred Question No. 6734 on 11 April, 
1983 regarding Revenue leaks in Land and 
Development office and state : 

(a) in which of the 26 cases referred to in 
the above noted Annexure inspection reports 
submitted by Inspecting officers Oil immediate 
rechecking were found to be incorrect along 
with necessary details and dates ; 

(b) whether the decision in the former 
Ministry of Works Production and SupplY 
Jetter No. 2405-\Vi/51 datcd 31 March, 1951 
regarding additional construction in houses 
leased for arc. ide nee is still in force and 
whether this decision wa applied to cases 
at Sl. Nos. 2, 3, 4, 5 and 9 in the above noted 
Annexure at that time if not, the rcason 
therefor; and 

(c) who was the Superintendent Vigilance 
in L and D.O. at the time los was discove-
red and reported in these 26 cases? 

THE DEPUTY MINIST _R IN THE 
\iINISTRY OF WORKS AND HOUSING 
SHRI MOHAMM D USMAN ARIF) : 

(3) to (c). The information i being collec-
t d and will be laid on the Table of th 
Sabha. 

Provision of Sink and other Amenities in 
Typ IV Quarters of R.K. Puram 

10811. S RI ANWAR AHMAD: Will 
the Minister of WORKS AND HOUSING 
be pleased to ta te : 

() t n moors of Type V qu rter in 
Sector 4 of R.K. Puram, New elhi, provi-

ded with Government sink, calJ bell and 
magic eye; 

(b) the reasons for not taking action to 
provide sinks etc. in the remaining Type IV 
quarters of the above sector ; 

(c) the action being taken to provide gas 
slabs immediately in Type IV quarters in the 
above Sector which do not have this facility 
already ; and 

(d) the action being taken to seal with 
cement etc. the chimneyhood in Type IV 
quarters in the above Sector so that dust 
and insects etc. do not fall on gas and eata-
bles kep t below it in the ground floor quar-
ters 1 . 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI MOHAMMED USMAN ARIF) : (a) 
to (d). The information is being collected 
and will be laid on the Table of the Sabha. 
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